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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 23.09.2019 (MONDAY) 

COURT III 

10:30 AM 

 

   In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member 

(Technical). 

For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 171-172 of 

2019 

 

Tecnotree Convergence Pvt Ltd. 

Vs. 

Deputy Commissioner of Income Tax, 

Circle 7 (1)(1), Banglore  & Ors. 

Goutham Shiv 

Shankar  

 

2.  Comp. App. (AT) 

(Ins) No. 871-872 

of 2019 

 

 

Santosh Wasantrao Walokar. 

Vs. 

Murli Industries Ltd & Anr. 

 

 

With  

Karan Kohli Neha Naik (R1) 

Ajay Bhargava 

(R2) 

3.  Comp. App. (AT) 

(Ins) No. 880-881 

of 2019 

 

Lalchand Maloo. 

Vs. 

Vijay Kumar. Iyer. 

RP of Murli Industries Ltd & Anr. 

 

With 

Kunal Godhwani  Neha Naik (R1) 

Ajay Bhargava 

(R2) 

4.  Comp. App. (AT) 

(Ins) No. 924 of 

2019 

 

Sneha Traders. 

Vs. 

Vijay Kumar V. Iyer, 

RP for Murli Industries Ltd. 

 
With 

Amit Agarwal  Neha Naik (R1) 

 

5.  Comp. App. (AT) 

(Ins) No. 925 of 

2019 

 

Shamrao Baliram. 

Vs. 

Vijay Kumar V. Iyer, 

RP for Murli Industries Ltd. 

Amit Agarwal Neha Naik (R1) 

 

 

For Hearing  

6.  Comp. App. (AT) 

No. 380 of 2018 
 

 

Shri Lalit Aggarwal 

Vs. 

Shree Bihari Forgings Pvt. Ltd. & 

Ors. 

With  

Karan Luthra Mukesh Rajput 

7.  Comp. App. (AT) 

No.23 of 2019 

 
 

Pramod Kumar Goil 

Vs. 

Shree Bihari Forgings Pvt Ltd & Ors. 

 

 

Harish Gaur  Niyat Kohli (R-2) 
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11:00 AM 

 

 

For Hearing (Part Heard) 

8.  Comp. App. (AT) 

(Ins) No. 167 of 

2019 

 

Aalborg CSP A/S 

Vs. 

Solar Atria Cleantech Pvt Ltd. 

 

With 

Puneet Singh Bindra Sidhartha Das 

9.  Comp. App. (AT) 

(Ins) No. 168 of 

2019 

Aalborg CSP A/S 

Vs. 

Solar Atria Cleantech Pvt Ltd. 

 

Puneet Singh Bindra Sidhartha Das 

 

 

11:30 AM 

 

For Hearing (Part Heard) 

10.  Comp. App (AT) 

No. 273 of 2018 

Om Prakash Avulla 

Vs 

Achala Gold Agritech Investments Ltd 

& Ors. 

With 

 

Dhruv Gupta  Ankit 

Roopanwal, 

Sudakshina 

Rathore, 

 

11.  Comp. App. (AT) 

 No. 311 of 2018 

 

U.V Hari Prasada Raju &Ors 

Vs 

Achala Gold Agritech Investment Ltd & 

Ors. 

 

Ankit Roopanwal P. Nagesh (R2-R5) 

 

 

       12:00 Noon 

 

For Hearing (Part Heard) 

12.  Comp. App. (AT) 

No. 352 of 2018 

 

 

Regional Director, Southern Region, 

MCA, Chennai & Anr. 

Vs. 

Real Image LLP, Chennai & Anr. 

 

Ripu Daman 

Bhardwaj 

Gautam  

Shivshankar-

R1&R2 

 

Copy to: - 

 

1. Notice Board                                                                                                            By Order 

2. Reception                       
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4. Website: www.nclat.nic.in                                                                                   Registrar         
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